OFFICE_OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: (HQs)
TIS HAZARI COURTS: DELHI

ORDER

The following Orderlies/Peons are hereby detained and directed to report to the Office of
Ceniral District Legal Services Authority (CDLSA) for National Lok-Adalat to be held on 08.03.2025
(Second Saturday) sharp at 9.30 A.M. at Tis Hazari Courts Complex, Delhi:

_S-N_o“T Name of the official(Sh./Ms.) Place of present posting Mobile No,
1 i Jatin Khatri Office Pool, Admn. Branch-lil 7531896557
l CC: 50629959
.2 Narender Singh Office Pocl, Admn. Branch-Il 8587941298
[ EC:52647128
3 Mange Lal Meena Office Pool, Admn. Branch-Ill 9711872115
b | EC:15463119
"4 Sunita Dua Sh. S.5. Rathi, Ld. D) Commercial Court-11 9210070837
| EC:43933693
' 5 ' Farveen Dayma Office Pool, Admn. Branch-lil 9811232387
| _EC:2se33es
i 6 Desh Deepak Office Pool, Admn. Branch-Ili 7017166876
| EC:25208065
7 ' Sunil Kuinar Office Pool, Admn. Branch-lIl] 9958919305
- ‘ EC: 43712588 / 10874
8 [ Akshay General Branch 9650830517
EC: 82248622 |
g Pawan Kumar Sh. Balwinder Singh, Ld. ASI-FTSC {POCS0-01) | 9812566539
i EC: 44836723 .
| 10 Rohit Sh. Sahil Gupta, Ld. Civil Judge-07 8570919282
| | EC:36735288
! ' Joginder Singh Record Room (Civil) 9991084440
P11 EC: 10542/83373710
‘ Ravinder Kumar Office Pool, Admn. Branch-lil 9968048309
12 | EC:76775272/90855 |
/13 [ Dinesh Chand Barman Office Pool, Admn. Branch-1ll 9910326365
' _ FC: 35581933 .
: Sumant Sh. Bharat Aggarwal, Ld. ACJ, Central, THC 9210300698
14 EC:97844745

Mote:- Non-compliance of the above directions or proceeding on leave shall be vie seriously.

?{wlff

(Sanajy Garg-l)
Principal District & Sessions Judge (HQs)
Tis Hazarl Courts, Delhi

232) — 2VF . 07 map s

No. " Admn-lll/HQs/Dethi/2025 Dated, Delhi the

Copy forwarded for information & necessary action to:

1. Personal Office of the Ld. Principal District & Sessions Judge (HQs), THC.

2. TheSecretary, CDLSA, THC, Delhi,
3_-Dealing Assistant, Website Committee, THC, Delhi for uploading the said prder on the
"official website of District Court. é)

4, The Officials concerned for compliance.
I "1 5'}?,/'
Ad inis%%ﬁicer (udicial),
3

Admn.lll, @ Hazari Courts, Delhi



